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Ce-tral Actainistrative Tribunal-
Principal Bench-: New Delhi

OA No.1919 of 1996

..V.Haridasan::;v|^ Chai»an (d)
Dated"' 10.9.1996.

1. Smt. Om Wati
Wd/of Sh. Shyam Dal

2. Mukesh ■ , .S/o Late Sh. Shyam Lai

both residents of ,House NO. 68, Gall No.l
Sunlight Colony
Ashram, New Delhi.

(By Advocate: Sh. Maneesh Goyal)
Versus

1. union of India through its

Sptt^o?^Posts & Telegraphs
New Delhi.

2  The DirectorLpt.of posts s Telegraphs
Meghdoot Bhawan ' ■
New Delhi.
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licants.

espondents.

(None)

n R n K R (Oral) .

A.v.Haridasan, V^Chairnan (Jj . :
the appucant seeKs permission

•t-h liberty to seek remedy afreshto withdraw the application with Ube y
cranting that liberty, thein a. separate proceedings. Granting

application is closed as withd^

[A.V.Haridasan]
Vice Qiainnan (J)

aa.


